STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF NOVEMBER 2019

Format-1

. | Restored Transfer
st ture gy | ston | Goses | it | totat | Diporel | .G25055, | 205 | rotat | pencioney
No. o1 | (fresh the | Cases/Con | Institution | Cases/con Court/Trib| Month | DisPosal as on
cases) month | Vert Cases vert cases unals 30.11.2019
MAIN CIVIL CASES :
1 |wP 84 0 0 10 10 74
2 |WA 277 62 62 47 47 292
3 (wPC 5421 457 10 2 469 496 496 5394
4 |WPL 1037 20 - 20 9 9 - 1048
5 jwWPS 12009 1171 6 1177 1 664 665 12521
6 |WPT 425 10 10 13 13 422
7 IWPCR 1457 75 75 1 32 33 1499
8 |WPPIL 81 11 1 12 7 7 86
9 (WP 227 1138 115 115 4 78 82 1171
10 {WPHC 4 3 3 3 3 4
A |TOTAL {1 to 10) 21933 1924 17 2 1943 6 0 1359 1365 22511
1 |FA 2982 33 4 37 18 18 3001
2 |FAM 801 6 1 7 16 16 792
3 |FA(MAT) 36 28 28 3 3 61
4 |SA 5655 91 5 96 1 124 125 5626
5 |IMA 276 13 13 4 4 285
6 |MAC 7224 243 13 256 40 40 7440
7 |CR 257 14 2 16 7 7 266
8 |[MCC 490 99 1 100 86 86 504
9 |COMP APPEAL 4 0 0 4
10 |COMP PET 17 0 0 17
11 |EP 9 0 0 9
12 {TPC 72 14 14 10 10 76
13 |{CONC 0 0 0 0
14 |[CONT 903 130 130 91 91 942
15 [ITR 0 0 0 0
16 |ITA 4 0 0 4
17 |CEA 0 0 0 0
18 |CER 0 0 0 0
19 |ARBA 144 5 5 4 4 145
20 |ARBAP 3 3 3 0 6
21 |ARBR 40 5 5 1 1 44
22 [TAXC 96 16 16 9 9 103
23 |REVP _ 116 14 14 20 20 110
B |TOTAL (1 to 22) 19129 714 25 1 740 1 0 433 434 19435
TOTAL (A+B) 41062 2638 42 3 2683 7 0] 1792 1799 41946
MAIN CRIMINAL CASES
1 |CRREF 5 0 1 1 4
2 |CRA 14372 307 307 1 145 146 14533
3 |[CRR 4804 157 5 162 6 109 115 4851
4 |MCRC 1181 874 874 803 803 1252
5 |MCRCA u/s 438 CrPC 432 234 234 184 184 482
6 [CONTR 8 0 0 8
7 _{CRMP 3083 247 3 1 251 215 215 3119
8 ITPCR 22 6 6 1 1 27
9 |AcQa 2478 81 1 82 20 20 2540
C [TOTAL=(1to09) 26385 1906 8 2 1916 7 0f 1478 1485 26816
GRAND TOTAL(A+B+C)
OF MAIN WRIT, CIVIL
CRIMINAL CASES & 67447 4544 50 5 4599 14 0| 3270 3284 | 68762
P Ao REAREASE/ | 67447 INCREASE (+1315) 68762
—_
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